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CEF"TRP\L K\ET"iINI TRATI VE TRIBUN AL PQINCIPAL BENCH

NEW DELHL,
0.0.No, 379/1997

©_ New Delhi: this: tha 28th May,1997,

HON 'BL £ M Re Go R ADIGE}M EMBER( A) o

Hukzm sinah, s/o shri phool —Sin'gh Sain‘i
t/o shri R.,P.Shama,

l,!2—177-89 Ney Palem ‘Extension,
Palzm Gaon, Pech‘aﬁpur Ro ady

New (elhi = 110045, .
(By Adwecates shri M,L,Chaula),

e oo“mpli Gaﬂ'&.

Yopeus
UNION.OF INDIg

through

1, The Sécret‘aw to the I,
Ministry of Defence, -

Cantral Secretariat, South Blos&,
- New Delhi = 1100‘!1 .

2. The Joint Secretsry & Chief ' . A -
Adninistrative 0fficer, BT
Amed forces Headquarters,
Ministry of Defence, South Blogk,
PO DHQ, Neu Delhi«~ 116011,

32 The Camp Darnmanc:fant,
: ALR FORCE HQRS.,
. Gayu Bhauan,
" Rafi Atmed Kiduai Marg,
New Delhi - 140099 ees RESpOndents.

(By Adwecate: Shri V.S5.R.Krishna)

0 RDER{O RALY
BY HON'BLE M H.Rg p.nume M MB ra(g)

Both counc;el ea that ths Oamay be disgpowmd

'of‘ ulth a dirsction . to the respmnden ts that subject

to availability of" wotk, they should mnsider

re~eng aglng the applic:znt in pre-ereﬁce to cutsiders

and those with owersll leqssr‘ length of service.

26 This 07 stands disposed of acmi‘dingly. No dcst&
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